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STATEMENT RE. CEASE-FIRE AND

OTHER MATTERS.
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The Prime Minister and Minister
of Atomic Energy (Shri Lal Bahadur
Shastri): [ place on the table of the
House a copy of the Seccurity Council
resolution dated the 20th Scpuwmber,
1965, relating to the current confliet
between India and Pakistan—a con-
flict which commenced on the 5th
August, 1965, when Pakistan luunch-
ed a massive attack on India by send-
ing thousands of armed infiltrators
across the cease-fire line in our State
of Jammu and Kashmir. [Placed in
[Library. See No. LT-4932/65].

As the Hon'ble Members would
goe, the Security Council bad de-
manded that both Governments
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should order a cease-fire effective
from 12-30 pm. Indian Standard
Time today, the 22nd September,
1865. On the question of cease-fire,
the views of the Government of India
were stated in detail and without
any ambiguity in my letters of Sep-
tember 14 and 15, 1965, addresscd to
the Secretary-General. As stated in
these letters, the Government of
India had clearly accepted that they
would order a cease-fire without any
pre-conditions on being informed
that Pakistan had agreed to do the
same, On receiving the Security
Council resolution, therefore, we sent
4 communication to the Secretary-
General, in accordance with our ear-
lier stand, informing him that we
would be prepared to issue orders
for a simple cease-fire effective from
the appointed time and date, provided
Pakistan agreed to do likewise. A
copy of this communication is also
placed on the Table of the House.

Throughout yesterday, there was no
further message from the Secretary-
General, but in the early hours of
this morning we recelved a message
from him advising us to order a uni-
lateral cease-fire in compliance with
the relevant provisions of the Secu-
rity Council resolution, with the pro-
viso that our troops could fire back
it they were attacked. This, of course,
was entirely impossible. In a battle
which is continuing, it is just not pos-
xible for pne side to ask its soldiers to
rtop firing, leaving the other side free
to rontinue its operations. Our re-
prescntative at the Unitedq Nations
was, therefore, instructed to inform the
Secretary-General accordingly.

A further report was recrived a
short while ago that at the request of
the Foreign Minister of Pakistan, an
emergent meeting of the Security
Council was convened, at which an
an~~un~ment was made. on behalf of
Pokistony that they al=o had agreed to
issue orders for a cease-fire and ces-
mation of hostilities. From our side,
the requisite orders are now being
imrued to our fleld commanders to

SEPTEMBER 22, 1965

and other Mat- 7060
ters (Si1.)

effect a complete cease-fire by 3.3
am. tomorrow morning.

The Seccurity Council Resolution
refers to other matters which will re-
quire  consideration  subsequently.
However, the policy of the Govern-
ment of India in regard to matters
which are of vital importance to us
and which relate to the present con-
flict, has been stated by me on more
than one occasion on the floor of this
House and also in my recent commu-
nications to the Secretary-General,

I do not propose to go into any fur-
ther details at the present stage. De-
tailed discussions will have to take
place and there would have to be a
fuller study of the problems to which
1 have just referred. For this pur-
pose, our representative at the United
Nations will keep himself available
to the Secretary-General

‘There will now be a ceasation of
hostilities, Peace is good, However,
there is still a threat from the Foreign
Minister of Pakistan, which he held
out today, while speaking in the Secu-
rity Council. We have, therefore, to
be very watchful and vigilant.

‘The nation hag recently been going
through its greatest trial. The times
have been difficult but they have serv-
ed a great purpose. The whole world
knows now that the people of India—
Hindus, Muslims, Sikhs, Christiana,
Parsees and others—constitute a unit-
ed nation with a determined common
will and purpose. On the
battle front, the supreme sacrifice has
been made by the members of all
communitics who have shown thal
they are Indians first and Indians last.

To our armed forces, 1 would like
to pay on behalf of this Parliament
and the entire country. our warmest
tributes. By their valour and hero-
ism, they have given a new confidence
to the prople of India. Those whoe
have lost their beloved on the battle
front, have made a contribution to the
preservation of our independence
which will never be forgotien by a
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grateful nation. Their sorrow
their pride are shared by
country.

Mr, Speoker, Sir, I would now
seck your permission to express to all
the members of this august House, to
all the political parties in the country,
to the leaders of public opinion, of
labour organisations, of business and
industry, and of many other volun-
tary associations, my feelings of the
deepest gratitude. In the hour of
trial each one of the 470 million
people of this country stood up shoul-
der to shoulder to meet the challenge
to our freedom.

I should like to inform the House
that on 18th September, 1965, 1 re-
ceived a message from Mr. Kosygin,
Chairman of the Council of Ministers,
USSR, offering his good offices for
bringing about improveg relations bet-
ween India and Pakistan. Mr. Kosy-
gin is impelled by noble intentions.
No one can ever contest the view that
ultimately India and Pakistan will
have to live together as peaceful
neighbours. We cannot therefore say
no to any efforts, which may help to
bring about such a situation, made by
those who are sincere and genuine in
their feclings of goodwill and friend-
ship. 1 have, therefore, informed
Mr, Kosygin today that we would
welcome hig efforts and good offices.

and
the whoie

I would also like to give the House
some further details about the tragic
accident in which the other day, we
suffered a grievoug loss. Investigations
conducted on the spot show that the
aircraft in which Shri  Balvantray
Mehta was travelling, was shot down
by a Pakistani plane. The marks on
the fusclage establish that gun fire
had been used. Preliminary investi-
gations by the Air Force authorities
who also have visited the scene con-
firm that the aircraft was shot down
at 5 low height. The ammunition re-
covered at the site of the crash also
proves that the attacking aircraft was
a Pakistani plane. That a non-com-
batant civilian aircraft should have
been shot down in this manner is one
of the most inhuman acts which we
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must all deplore and condemn. Shri
Balvantrayji, his wife and the others
who were travelling with him have
laid down their lives at the altar of
the freedom of the country. Their
names will remain enshrined in pur
memory.

We are stil] faced with the Chinese
ultimatum. The House is aware that
almost at the same time when the
Chinese Government announced the
extension of the time-limit of the ul-
timatum to India by 72 hours on Sep-
tember 19, their troops started pro-
vocative activities at several poinls of
the border. On the Sikkim border,
about which the Chinese have been
making basecless and threatening alle-
putions, the Chinese troops crossed the
well-known and delimited boundary
at Dongehui La and Nuthu La on 20th
and 2Ist of September respectively.
They fired al our observation posts,
They have tried also to intrude into
our other (territories. Qur armed
forces have clear instructions to repel
the uggressor.

Yesterday, we sent a reply to the
Chinese note of September 20 in which
India was alleged to have intruded
into Dum Chale and committed arm-
cd provocation. The Chinese charge
was rejected os a fabricatlon and a
cover-up for the intrusion and firing
at Tsakur to which I have referrcd
a little while ago,

The House is aware that on Scptems
ber 19, the Chinese Government sent
us a note coached in unbecoming lang-
wage, extending the period of the ylti-
matum, making demands for destruc-
tion of military structures ¢te. A copy
of our reply has been placed on the
table of the House together with
copies of two other notes we sent yes-
terday. Regarding the so-called mili-
fary structures we have already told
the Chinesc Government that if efter
joint inspection any structures are
found on the Tibelan side of the border
there can be noobjection to their being
demolished. 1 have been tnld that
Chinag has announced that some of
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these so-called structures have becn
destroyed by our troops while withe
drawing, All this is a product of
their imagination.

Cease fire

I must tell the House that we view
with grave concern the Chinese acti-
vities on the border and the armed
intrusiong into our territory. We have
urged the Chinese Government in our
note of September 21 replying to the
Chinese note of Scptember 19 1o fore-
sake the path of belligerence and inti-
midation and to return to the path of
peace and reason in its relations with
India. 1 hope that even at this late
hour China will respond to this call
and prevent a major crisis.

We do not know what the Chinese
will do next. We have, however, to
remain vigilant all along the frontier.

There are timeg of the greatest trial
for the rmation, but the people all over
the country are now in that mood
which alone ensure the preservation
of country's freedom. We may have
1o face many ups and downs, but I
know the people have stecled them-
selveg intp a resolve to meet cven this
bigger challenge. On our Armed forc-
or, there may be a heavier responsibi-
lity. I have no doubt that they are in
good spirits,. We have no intention
of under-estimating the gravity of the
sltuation. But we have resolved firm-
ly to meet this challenge to our free-
dom.

Some hon. Members rose—

Mr. Speaker: If the House desires,
I can allow a few questions, one ques-
tion to cach party.

Several hon. Members: No. questions
now.

Shrl Raghupath Singh (Varanasi):
No questions today.

Mo Tw wET wifgor: g
wEET, TR QEY A & e
STFTYT FT A WM F ;A WATE |
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“In other respects, the powers,
privileges and immunities of each

House of Parliament, and of the
members and the committecs of

cach Houses, shall be such”as may

from time to time be defined by

Parliament by law, and until so

defined, shall be those of the

ITouse of Commons of the Parlia-

ment of the United Kingdom..."
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Shri 5§, M. Banerjee (Kanpur): The
House had never decided that there
should be no discussion.

oW WRAg
dq q drdr o

e W wAge wifgar ;& A
HTTE! JETETN TG FT A § | TR
ag afaerx 7t ¥ fis amr gredt o
AT A F | Or AYgT greew i
oY §F &A% T I w47 4o,
Fife ara ¥ fear §

# 7 gram A

‘defined by Parliament by law’".

% wEew § #1€ wrowr A1 § A
wufag azw & 3T 9 oY fanirerfiere
&1 & 9w grae & & 9UAT €Y F0F Awr
w1 FEEIT ATIF qTHA Ty w1 afaere
T o

weaw wgrem ;w1 fawar
fumz mga & 1 ag ¥ @ afuw?
t?

wo T WY &ifgm ;7 omdt
favmrfas1 & fam oo ..

Shri U. M. Trivedl (Mandsaur):
When the Prime Minister had sent
outl this message and when he had
called all the leaders, it was agreed
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that we would not ask any questions
on this matter. That is why we all
have kept quiet. His leader was also
present then,

Tl TW AANT Afgat : 787 T
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qL W g W gAT ATEATE L.
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Shri S. M. Banerjee: When should
we discuss?

Mr. Speaker: That is 5 different
thing nltogether.
Shri 8. M. Banerjee: Is this Lok

Sabha or Parlok Sabha that we should
discuss it post-mortem? (Interrup-
tions).

Shrl Kapur Singh (Ludhiana): I
protest against this.

w@w wgEg : owg 45 Wg |
# 4 w7 gwan fF g T qAT R
oo fAu @ o= @ Rl o
et ¥ faw ot ag S AW

Q% ST §UE ;A1 58 TRETE
AT gA1AT AEA

woow wgEa ;W1 F 7 g
IHH WL AT AR WIET AR £ |

it oy fewmd © 3% sEETw A
g Hifa

wegW WG ;. SIEI ® O#r
BT AL I ) IAH WA w7 W
faft 7

e W WAL wifgmr W
T Zifa )

W R ;. FIET § a6
FITET ALY O 1§ A WITE WTOTEE
qq far

To T wANET Wifgm ;. mind
TEY AT

wow wgg ¢ 47 g faar
Iq¥ #1E taTgz w1 ArET A &
1554 hrs,

The Lok Sabha then adjourned till
Ten of the Clock on Thursday, Sep-
tember 23, 1965|Asvina 1, 1887 (Saka).
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